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Shri Subrahmanyam : Whatever recomm-
endations the Board of Directors and Dr.
Sethna were making, the ICS people used to
distrub them and put their own people,
appoint their own people. These resignations
will probably now be going to the Prime
Minister. These ICS people who have no
knowledge of the functioning of the public
sector, no stake in the functioning of the
public sector have become the arbiters of the
destiny of the public sector. The situation is
serious and I would like the Government to
see to it that something is done immediately
so that the Secretaries do not interfere and
whatever recommendations the Technical
Directors make are immediately accepted.
The public sector people should be given
autonomy in the matter of appointments.

MR. DEPUTY CHAIRMAN : The
House stands adjurned till 3.00 p.Mm.

The House adjourned for lunc h at
thirty-nine minutes past one of the
clock.

The House reassembled after lunch at
three of the clock, THE VICE-CHRIRMAN
(SHRI V. B. RAJU) in the Chair.]

RESOLUTION RE FAILURE IN
AGRICULTURAL AND
INDUSTRIAL PRODUCTION
RESULTING IN ACCENTUATED
UNEMPLOYMENT AND
INCREASED PRICES

THE VICE-CHAIRMAN (SHRI V.B.
RAJU) : Mr. Singh Deo, you may continue
your speech.

SHRI K.P. SINGH DEO (Orissa) : Sir,
the other day when we adjourned...

THE VICE CHAIRMAN : You have
taken fourteen minutes on the last day. So
you have sixteen minutes more to speak.

SHRI K.P. SINGH DEO : All right, Sir,
I Will try to hurry it up.

The other day when we adjourned I was
just talking about irrigation,!s which is one of
the major inputs for our agricultural develop-
ment. Out of the 328 million hectares
available, we have so far given assured
irrigation facilities to only 19.7%. Now, in
the meantime, alarming reports have come in
from
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most of the States regarding the drought and
flood situation. The cost of relief towards
drought and famine was Rs. 43.3 crores in the
First Plan, Rs. 76.9 crores in the Second Plan,
Rs. 86.7 crores in the Third Plan and Rs. 522
crores in the Fourth Plan. We don't have the
exact figures for this year, but from the manner
in which drought has affected most of the
States, and then afterwards floods, it seems that
probably we will outstrip the figure in the four
Five Year Plan periods.

The next input for agriculture is power.
There was a recent Statement by Dr. K.L. Rao
that we are in the throes of a power famine or
scarcity of power in the next decade and that
although our target was 23 million kilowatts we
will be able to produce only 17.

Same in the case of fertilizers which is
another story of scarcity. Then there is the much
vaunted  wheat revolution  which  the
Government is talking about. All the good work
of our agricultural scientists in bringing about
this green revolution has been offset by floods,
droughts and other natural calamities, and
naturally, in the absence of adequate inputs and
when there are droughts and [loods there can be
no agricultural development.

Sir, then the Government has also talked
about the Small Farmers Development Agency
the medium farmers and the Agricultural
Labour Scheme which is going on in 46 districts
in the country. This has been hit by the
impediments in the way of getting the technical
reports of the Ground Water Survey and 94 %
of the credit which had been allotted by the
World Bank has not been utilised on that. So
much for our boasting about the Small Farmers
Scheme which is supposed to bring salvation to
the majority of the farmers.

Then I come to the question of the food
Corporation of India which is now agitating the
minds of the public as well as Members of
Parliament. It is a sordid story, what has
happened there. I do not want to go into the
details, the CBI is enquring into it, but I would
like to point out to you the Public Undertakings
Committee, which has come out with a strong
criticism about the functioning of the FCIL.

The objectives for which the FCI was set up
are (1) ensuring primary producers obtain the
minimum price, (2) protecting the consumer
and (3) securing a strategic and commanding
position in the foodgrain trade.
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[ Shri K.P. Singh Deo. ] In both Houses
criticism has been made of the manner in which
fair price shops had been opened which were
grossly inadequate. Most of the shops are in
cities, although most of our population resides
in the rural areas. There are no shops in the
rural areas worth mentioning. The  Public
Undertakings Committee has these
observations to make : Ultilisation of godowns
has increased from 52 to 77 per cent in 1971-
72, but the storage loss has gone up by Rs.
21.96 crores. Loss of foodgrains in transit is
rising steadily from Rs. .95 lakhs in 1965-66 to
Rs. 780 lakhs in 1970-71. The subsidy

drawn from the Government is Rs. 67.98
crores only for storage and these facilities.
The outstandings have gone up from Rs.

33.60 crores in 1969-70 to Rs. 67.19 crores.
The outstanding from the State
Governments are Rs. 49.42 crores. This is the
performance of the Food Corporation of India
through  which  the Government is trying
to distribute and regulate the price and make
available foodgrains  at a reasonable price to
the consumers and the general public at large.
Although the turnover is only five times, the
staff has incracased by twelve times. Today
the papers are full of the shocking shooting
incident in Gujarat where people only went
to demonstrate  against the discrimination
shown by the fair price shops in giving
foodgrains to them as compared to the urban

dwellers. They are giving only half to the
rural people and our progressive
Government there in Gujarat has had to

resort to firing to disperse the mob. Some
people were killed. While we resume the
discussion today, in the meantime, in spite
of the assurances given by the Planning
Commission, the Cabinet and other Ministers,
prices have gone up by 0.4 per cent within
this fortnight, which is an index of the degree
of stagnation in the economy. I need not go
into the details. In the Economic Survey
itself the Finance Minister, Mr. Chavan, had
spelt out the reasons for the stagnation. The
various sectors, even the small-scale industrial
sector, have all slumped and it has had its
effect on the stagnation in industry. I would
especially like to refer to steel, cement and
rural electrification, which are supposed to be
the barometer of a country's progress and eco-
nomic development. The shortage in respect of
steel and cement is hitting the industries. The
manner in which  steel production in  the
country is going on leaves much to be desired.
I would not like to go into the details due to
paucity of time. [ do not think I will be able
to do justice to the subject by just
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mentioning some of the points. First of all, take
the impact of excise. Since independence the
Government has got about Rs. 522 crores in the
form of excise duty. This indirect form of
taxation on steel products is having its effect on
the engineering, Railways and the Central and
State sectors, where building and construction
activities are going on. They are also affected.

Our power programme as well as flood
control schemes also depand on cement and
steel, and one of the reasons given by Dr. K.L.
Rao in the Lok Sabha regarding the power
shortage is the non-availability and high cost of
steel which will leave us far behind our target
for power generation. The rise in the price of
steel at Rs. 85 per tonne was recently announced
by the Steel Ministry. This is a way is to offset
the losses in the public sector undertakings and
the HSL which have been going at only 65 per
cent of the rated capacity, and the culprits have
gone scotfree but the poor consumer and the
users of steel are to be penalised for the
inefficiency and mismanagement of the
Hindustan Steel factories and the overstaffing as
well as the other things which are the malady in
the steel industry at the moment. At the moment
the preductivity in our steel plants comes to 73
million man hours as compared to 400 million
of Japan and 150 million which is the world
average. This is the productivity, and with the
rising prices I am sure the organised labour will
definitely ask for increased wages which will
have no relation which productivity, which will
again have its effect on the inflation which is
already spiralling the prices in the country.

Unemployment and rising prices can be
solved primarily by creating favourable condi-
tions for rapid and maximum increase in
production. The throttling effects and impedi-
ments of control and the present licensing policy
are definitely not going to help in our rapid
industrialisation and rapid development of
industries. Four impiortant factors for growth in
industries are necessary. One is availability of
capital goods. With the performance of our
public sector undertakings I do not think we will
be in a position to make available adequate
goods and machinery. The second is power. I
have already explained it. Dr. K.L. Rao has also
stated that there will be a power famine, power
shortage. Then comes transportation.
Government has had a definite bias for railways
as compared to the read transport in this country.
The
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railway is now probably one of the most out-
moded forms of transport in the country, and per
kilometre it costs Rs. 5 to Rs. 10 more than the
road transport. Then the goods turnover per
kilometer is also much less than the road
transport. The construction cost of the railway
has compared to the road transport is also much
more. The more we neglect road transport the
more it will have its effect in loss to our
economy. The fourth factor which is responsible
for growth is agriculture. This is not my own
thesis. This has been enunciated by members of
the Cabinet and by the members of the Planning
Commission.

But yet we see that after 25 years of our
independence our agriculture is dependent on
the vagaries of the monsoon. Agriculture is no
more a productive enterprise now because the
inputs have become very costly in India, like
fertilisers, cost of transport, equipment for
mechanical farming as well as fuel. Then on the
top it the imposition of ceiling has confused and
confounded the farmer. So I hope that the
Government will now wake up and redefine its
policy towards agriculture. It is no use crying
from the house-top that all the malady is due to
a shortfall in agricultural production, which is
having its effect on the industrial output also.

To sum up, during these 25 years of plan-
ning, unemployment has gone up to 50 lakhs,
that is 50 lakhs of educated graduates, five
million odd job-seekers. Our per capita
consumption of foodgrain has come to 500
kg. per head per year. That comes to
1.3 kg. Our industrial output is stagnating.
Our agriculture also is going down comparati-
vely because it is still dependent upon the
monsoon. So I would humbly urge that it is
high time that the Government changed its
policy in so far as changing the priorities is
concerned  because although in the First Plan
the Plan was smaller, the priorities were right
and agriculture was given its due place and it
was effective. But in the Second Plan although
it was a much bigger Plan, although our
investments in  steel and other engineering
fields, have gone up five-fold, production is
not more. Itis just because our planning is
wrong we have missed the bus and itis no
use of just raising the slogan of 'garibi hatao'
and social justice.  Unless we plan our
priorities properly,  none of these things are
going to achieve our purpose.

SHRI JAGDISH PRASAD MATHUR
(Rajasthan) : Sir, 1 move :
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That at the end of the Resolution, the following be
added, namely:—

"and as a measure of immediate relief,
recommends to Government to give an
allowance to the unemployed and provide
essential commodities at concessional raies to
the persons in fixed income group."

The questions were proposed.

SHRIA.G.KULKARNI (Maharashtra) : Sir, Mr.

Singh Dio  has at the right moment introduced a
Re-olulion for discussion. It is very
appropriate because although we have got the
planning, economic disparity is created by the

stagnation in production as well as due to the
absence of timely rains and agricultural
production has not been proper. On both these
aspects it is appropriate that the House should
discuss.  Agricultural production has become a
littler jittery not only due to the absence of rains
but on different accounts. And I want to draw the
attention of the Minister of Planning to the
different  stresses that have developed in the
availability of inputs for the type of production
which  is envisaged for the nation. We
congratulate the agriculturists and the peasants in
this country for heralding a green revolution, but
that green revolution seems to be threatened
with the inadequate supply of inputs.  The
Planning Commission  had to take abundant
care to alert the fertiliser unit as well as the
Finance Ministry that agricultural inputs should
not be so taxed as to create some difficulty in the
utilisation of either the fertiliser or the machinery
required in taking up agriculture in a modern way.
Sir, you yourself are an agriculturist. You know
that fertiliser has become so costly, apart from the
indirect taxes, because of low production in the
public sector units and the Fertiliser Corporation
of India. Very recently my friend here brought
the story of the resignation of the Chairman
which has nothing to do with the shortage. The
point is, why fertiliser alone, all the public
soctor units are doing 50-60 per cent of their
capacity. Thereby the availability of essential
materials, including fertiliser, is  threatened.
Then because of extension services undertaken by
the various State Governments the use of
pesticides is on a larger scale. Moreover,
there is shortage of pesticides on the one hand
increase in its prices on the other.

Apart from this, there is the threat of land
ceilings. These discusstions have led to confusion
about the ultimate law that will be



139 Resolution re failure of

[ Shri A. G. Kulkarni.]

passed as a result of land ceiling. The fact
remains that the country has come to a situation
where becuase of economic holdings the
application of land ceiling is an imperative
necessity. But here 1 may draw the attention of
the Planning Commission that by fixing land
ceiling you cannot solve the problem of
production. You can no doubt fix the land
ceiling but the question is of implementation of
the entire co-ordinated policy of land. The
Minister of State for Agriculture told us that in
certain cases land distribution has one into the
hands of moneylenders. Putting it mildly he said
that the persons in charge of land ceilings in the
rural areas have got ample experience of land
ceilings. But in absence of an integrated credit
system for development of this land and the
disintegration of the landless people who have
been given this land, distortions are created in
the society whereby tensions are created in the
rural areas. I am not going into the question of
rich or small farmers at this stage.

I want to address myself to another aspect of
the land ceiling laws. Very recently an article
was written by Dr. Dandekar about the next
step to socialism wherein he brought up a new
thinking on the problem of land ceiling. I only
want to draw the attention of the Planning
Commission to these new problems created by
land ceilings. It is not only the question of a
agricultural land but a token policy all round.
Therefore, you cannot stop at land ceiling. After
that the Bill on urban ceiling will come but
there are difficulties because, Sir, land is a
production apparatus which generates produc-
tion as well as generates money.

in urban ceiling, what you are going to touch
is the rental values of the urban buildings. You
might take them over. There might be various
difficulties. We are told that committee is going
into it. And ultimately you may be able to solve
the problem. Now, when you are putting a
ceiling on land, it means you are putting a
ceiling on income. So, are we to logically extend
this idea of ceiling on land to incomes of all
kinds in the country, to the doctors also, for
example ? In the case of land, the family is
taken as the unit husband, wife and two or three
children. Similarly , you can take the family of a
doctor—the doctor, the doctor's wife who, may
also be a doctor, and the children. Arc
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you going to give them an income in compari-
son with what the land ceiling law is going to
generate in the hands of an agricultural family ?
So, I want to know from the Minister of
Planning whether the logical consequences of
land ceiling are going to be taken to the last
stage whereby a property relationship in this
country will be fixed and a completely
egalitarian society will be created whereby the
fruits of production will be shared by all the
communities equally, whether they work on
agriculture or in industry or in the services.

SHRI S. A. KHAJA MOHIDEEN (Tamil
Nadu) : Or in the Indian Airlines.

SHRI A.G. KULKARNI : What I want to
say is that the policy is not for the buildings
along; it is a complete incomes policy...

SHRI DAHYABHAIV. PATEL (Gujarat) :
Is there any ceiling on Ministers /

SHRI A. G. KULKARNI : Don't be so
touchy about the Ministers. They will also be
brought within the incomes policy. So, you do
not worry about it.

SHRI DAHYABHAI V. PATEL : The
gap between the professions and actions of the
Congress is as wide as you like it.

SHRI A. G. KULKARNI : That is all right.
If I am to reply to you, I will be wasting my
time here. So, what I was suggesting was, the
ceiling on land and consequently on the income
of an agricultural family has its ramifications on
the incomes policy. Similarly, it was stated that
the Government is now going to levy a tax on
tractors. Very recently we discussed the
problem of tractors, spare parts and other
agricultural machinery. There you say that you
are putting a tax because the rich farmers use
them. But ultimately, after the land ceiling there
is no question of any rich farmer. All are equal.
So, naturally we have to make them available to
the agriculturists through service societies or
other societies or if 1 say co-operatives, some
may take objection-through any other
arrangement. Now, lor example, a 35 H.P.
tractor costs roughly about R.s. 40,000. Is it
possible land holder of 10 acres or 15 acres to
purchase a tractor for Rs. 40,000 ? Or, do you
want to deny him that service and modernisation
of agriculture thereby ? So, the whole policy
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of inputs in agriculture has to be considered in
the development of agriculture and not as a
source of taxation only.

Sir, having said this on agriculture, I will
now deal with industry because the Resolution
refers to agricultural as well as industrial
production. In industry we see that there is
stagnation in production. It has been recently
stated that there are now encouraging signs
and a growth of 5.8 per cent or 6 per cent has
been achieved. But, by and large, industrial
production has not been as per expectations in
the Fourth Plan. And now there are no signs
also that it will improve. Sometimes, it has
been lagging due to shortage of raw materials;
sometimes there are difficulties of demand
construction; and sometimes there arc
difficulties of ideological conflict, whether one
monopoly house should be allowed or another
monoply house should be allowed. And now
we have reached a stage where all these tall
talks, slogans and ideologies have tumbled
down to this extent that production is not
taking place and further growth in industry is
stalled. The Planning Commission is a
resourceful body and one can expect
resourceful ideas from Mr. Dharia and Mr.
Dhar because we know, our friend here was in
the Rajya Sabha.

And he had very resourceful ideas. He is
himself very energetic. So I think a new
industrial policy should be on the anvil so that
the new policy will take care of on one side
production and development of the economy
and on other side create and generate
employment. We heard today the ridiculous
and shameful progress of the employment
programmes. In the Question Hour in the
morning we were given a certain information.
Actually we were not given any information
whatsoever apart from stating how many
persons are there on the live register and how
much funds are allotted. Actually no infor-
mation was available and the' Ministers
themselves were trying to find out from their
dockets what was the correct information. But
the point is this industrial policy must have
two wheels. One is of creating employment
and the other is generation of economic
resources. How to achieve this ? For this
purpose I feel the Government has to address
itself that within two months when Parliament
is not in session, they should do something.
Unless they find some solution, this problem
cannot be solved. Mr. Minister, you decide it
yourself and put a bold plan before the
country what you want to do about the
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installed capacity remaining ile, what you want
to do with the raw materials fo be given due to
the lack of which investments cannot be
obtained and production is lagging, what you
want to do with all these industrial houses, what
you want to do about the backward areas. All
these things have to be identified at the planning
stage, at the industrial development stage , at
every stage. No worthwhile progress is made on
hammering out a rational policy which will
boost up the production. I hope the Minister of
Planning will take an opportunity to see that as
carly as possible this policy is enunciated. What
do we find ? we have found a very significant
contribution made by Prof. K.N.Raj in his
lecture at Bombay regarding the Approach to
the Fifth Plan where he talked about the
production proclss and the constraints on the
production process in different sectors of the
country.. (time bell) Mr. Vice-Chairman,is my
time over ?

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): Yes, you have taken fifteen minutes.

SHRI A. G. KULKARNI : I want another
five to ten minutes. I am just in the midst of my
speech. If you had given me the indication a
little earlier, I would have adjusted my points in
the initial stages. Anyway, I will be brief.

Dr. Raj identified that the resource generation
in the Fourth Plan or the Fifth Plan was not up to
the expectation and he has listed various reasons
for this. I do not want to go into the details
because already I am short of time. I will only
mention a few points. The entire investment
during the last three or four Plans is on basic
industries and consumer industries, which are
only catering to the higher echelons of the
society, say, 10 or 15 per cent of the society is
being supplied with the consumer goods. As we
see, actually the lower strata of the society, about
40 per cent, those below the poverty line are not
getting any benefit; they are not able to purchase
anything of the consumer-type of products in this
country. My suggestion to the Planning
Commission is in this country it is necessary to
identify what are the priorities of the lower class,
that is, of the 40 per cent people, what you call
below the poverty line or whatever you call. You
must now identify what their requirements are,
how you arc going to direct your investment in
the direction which will create such production
which will be used by those people




143 Resolution re failure of

/ Shri A.G. Kulkarni ]

and naturally which will give them employ-
ment. Then about your collabaration policy,
your foreign collaboration policy. Everybody
must have seen the reports, very recently a
powder manufacturing unit like Colgate-
Palmolive with an investment of Rs. 1.5 lakhs,
they have carried away to their country about
Rs. 2 crores. This is something fantastic
nonsense. There must be some thinking in the
Government, whatever be the contracts we
have got with foreigners. There should be a
limit to such things. When you talk about
general insurance, you say the sharcholders
have already obtained all the money back, so
no compensation. Like radicals you are saying
this.

If that radicalism applies to foreign colla-
boration also, then, much money must have
been prevented from going out of the country.
Money has been returned twenty times, fifty
times, hundred times ! It should stop some-
where and you should stop it somewhere. But
your radicalism has not done anything.

Similar is your banking system, Sir. You
have nationalised the banks. What is the use of
the nationalised banks ? These nationalised
banks are also working in the same way as
thsy used to do in the 'fifties' financing all
types of industrial activity, speculative
activity, trading activity, etc. though there are
some curbs here and there. But, ultimately, the
same pattern prevails. Have you nationalised
the banks for this purpose ? Where is your
orientation ? The orientation must be towards
creating an industrial structure whereby this
40% people will get their minimum needs
from these sectors, whether it is public sector
or private sector.

Then, Sir, the other point is about the
licensing procedures and large industrial
house?. Sir, ail types of talks are going on
about the monopolies and the big industrial
houses. We have heard enough of them. At
least T have heard enough for the last six years.
I would say. Sir. that your licensing policy has
created them. Your licensing policy alone has
created these monsters. They are hoarding
about 40% of the production capacity in their
hands and you are going to stagnate. The
Government can always take over such units
by fiscal measures or financial measures or
other promotional measures. The Government
can always take over such units as are anti-
people. But, I do not know why the
Government is stag-
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nating with this capacity which has already
been created. Sir, it has been stated that the
large industrial houses will not be denied
licences. Jn his reply to a question in the Lok
Sabha, the Industrial Development Minister
said that these industrial houses will not be
debarred from getting licences provided their
capacity is fully utilised. Some such mention
was made. I would say, Sir, that you should go
boldly for developing this type of industrial
capacity wherever you want.

The last point I would like to make is about
the importance of the small-scale sector. Time
and again I have said it and I do not want to
elaborate or quote some figures. I would make
only one or two points. If you want to have a
modern technology-oriented small-scale sector,
you have to nurse if from the beginning. Sir,
assurances have been given here regarding
equitable supply o* raw materials. Ultimately,
nothing has been done. Assurances have been
given here regarding statutory protection to the
small-scale sector. But, Sir, nothing has been
done. Then, Sir, assurances have also beeen
given about the organic link between the large-
scale industries and the small-scale industries as
regards their ancillary character. But nothing has
been done by them in this direction.

Therefore, Sir, things cannot improve unless
the Government gives serious attention to what
all I have said Just now. Mr. Dharia is here and
I would like to tell him that the stage of slogans
has gone. Slogans will not help us now. You
have now to come down to earth and see at the
field level how your ideas work with the
maximum amount of pragmatism. Thank you,
Sir.

THE VICE-CHAIRMAN (SHRI V.B.
RAJU) : Yes, Mr. Mathur.
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to 50 years for the poorer sections of the people HOT, T EH AT

to reach the minimum consumption levels. It will ﬁ'ﬂ']'ﬂ*‘ﬁﬂ | @ AR A TN TFEE &

be p@lther fegmble nor desirable to contemplate a qaT i 77 m T g oft s AT

waiting period of anywherenear such a .

duration." oS ¥ g wEmer faar 2 R oW
g1 d@raw Trevee viw &9 e 7 aw
T AT TN A FE Y



147 Resolution re failure of

[sfY e g WY}

'(1) It Will be necessary to launch a direct attack
on the problems of unemployment, under-
employment and massive low-and poverty.
The essential ingredient of this line of
attack would have to be provision of
employment opportunities on as large and
wide a scale as necessary.

@

Ensuring stable prices at a reasonable
level for these basic elements of consump
tion must, therefore, be one of the
dominant objectives.

(3) Price stability in items of essential con
sumption can be ensured only if produc
tion policy is also oriented to increasing
availabilities of these items.

(4) Much more determined restraint on
inessential consumption of the relatively
well-to-do classes than in the past."

A1 FET OF TFAT A1 2, A AT HE
qr ¥ s FvAr wed 8, Gk arr #
T FE AT AT AT Ty A A
#1% F spydt s feafe 4% wir = we
gaae faar, s av wifEar =4 | s
FaaTT § uF FHdr aqv qr & fr oy &
AT 40 TR AT e #1708 f——7
mfodToFToNHe F—3q%h W-aAT T INF
Fe gardt aen faar # @ 6y § aie
g1 firvaare wfao fer oo 7 3
AFT AT FTR Y ...

oft vorae Fag © o1 ST F A T |

wff SVEYH AT WA : SR s Sty
TZ 781 &, foam o g wuh e o §
e Al O AT qET ag ) A I
T H TS o @Y ey F o oav
TS T H G AFTEF A9 w7 oy HeAr
qEA SATAT B, T AFTT F ATE AT F AT
¥ STIAT 7% VBT & | 2t % WEATE T TATH
F, wvrTe X wAg oy AT & B wdnd aat
3% w0 iy ¥ ot wfw o srowre aver A
AR O ¥ AR, AT AT w5
Famw wgwt g @ g, A gw
2 W & 1 Frag®r Redi o wemd feg e

[RAJYA SABHA]
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a7 TET A% TV 6T ST & | ATH AT waAfY
aFFrgEa Az & fr 2% AT G sy
wasit 7T foeret & | o gHA ¥ o=y g8
4t fir frefy % 2 fey 7z € ) o BE
q% & 1 &1 THY AT W FOETE 7 97 AT
fr gaa ady s &1 8, @y faagw aa
Fafrnz qrar 2 1 &1 AT &A@
HI9T A T F Gepae frerr 2
IAH AT AwEr J@ w0 T s wdl
FAET  F AT

ITHATAE WEE, THaT AT9A1 &
F=T 10,500 FLE & FET 11,500
Tg wqAT FR & amoAr Poadgwe # ol
g 4z & e gwosh Ifefoe wredfa
FTH BYAT AG 3 ST FrOT A4AT w0
FTS aget o7 WY & w A e ufa-
FATCA TUGH L8 AT F1 417 AT T
F AW AT AT T AT ATEA FTH A
Y AT W AN AT H wEr g Afw
Fgi A% a8 %9 g, Fgaw e @
AT |

faga a7 % w0 WA AL S AW F
2T wF 9T Aver fZar ar | I Far 4t
fr zw form v T wew-fae g ao
¥ AF AL WE, Aw f g7 wEw
q% ¥ oexT AT T | g ANaF
saeqr 7 fRfaat & oww W
frzaft sgraan & wa i, e fomas,
STEH-FTATAT A1 TCHE ST G & | AET
FAw oA W vy 2, e wewTe Ay
Ayorara A F, FAR T @, WA U F
arvar fet o wre Ay Ay framdy A€
Ffr—tTE  ZETET a7 AEY T & fF W
qwr ¥ A gw el g #1 weE 0T
7E AT | WA 0T F H7T W THT AT
feafr 2 fr wa 1080-81 aw forw s
FY B T 0T AT 03 gAwy @A g
EW ¥g 7& wvd 7 1080-81 F a7 40
graa grir 7 9w feufy & v awewr T
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FT WA | AT AT TBA FAE A, IR
ol O AT A AT ;T oadr A
st w7t | fdt sEre w1 afgdT g aw
grar 781 & | 39 feafa & A< wiew uw
¥ qaw ", w1 FTAE T w7 fEmr ¥
R TR A | LA any qma R E
AT AT FAFO AT F Al |, g7 fawgz
FATT & WATA § AT FAGEEE TV AT F
g o it v gw T Heg  fawiw
T qFA &, Tawm A7 fraferat ¥ wgaww §
AT ATET & | T ATH 0 FADT 9 HA9
# e wrre a7 w9 TAAT av AT
AT AT FHTC T @ F AR F AqqT T,
qrren T S I A AAgfeagyE FafHe 8,
AT &, A9T B ATH-FAAT FAAT
g | ary g faafaal ¥ weEEg
Foar, frafaat & e a2 Frse AT,
AT =i faeft |gEar F ArarT 9% e
T ATAT & IAFT TG4 T ATATE &1 T ZAHT
AT TE, A% £ Ffafaaes F1 Awe
TAMT T T, &7 HTT ATTH AT FC THT |
AT g5 aT T F7 Fred oo d49-
T RT STATE TF FL T A0 1 SIS
R T AIAT T T IS A ey
SATAT & FAET WETAAT 2 95 Ia90 & 4
avt & fag gagnft e, afas e 5t
T, frrar | gArdr we farard Arsrand
AT 9T 7ET E WA WA ¥ AR, qAANA F
97T, AHAT & qgq AT TH FI A F
faw | #fe are gET gSAET B a9
FT HATA AT & AT HIE AR AE & 1 &g
aF THE 9T FET Fgard FI5AT I T TH
AR | wgTar TAETY FY qFA 8, At
TAAT & BLFTL T AW FT A ALEH
famrger 7t &, 7 a1 T T FFEE A
AT %, F TATT AFET ST AT AW, A
TrorAT FETH ATT T AT T I gy
&, forer weTC HTH ATX F 1 AFATE )
a5 YT § A7 AT qrg ey, s fo
T WA UF, WA WA A AT
Tt AT £, e asrg ¥ w1 agar v
770 £ A7 freft Aar age T A

arfar foaar @raare fear &, fadr |

[1 SEP. 1972]
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TS AE &, 9 T HATH FHIFL FHT
®OAT AGL A AT TF £ | AT AL T ATH-
ferdre aomr MET & A% Fow  framoe g7
ST AT AT FAT ST S AT AT q
faar ot & vy wraifaa FT E a1 S
FIT U FT faager aws w7 T =fey |
7 foraet ot fazair wafrar & foas aifed
fagert &t gwrar wTET ST W@ 2, I
tfegresam w7 wifgn @fe g9 awa
42 g% T g1 9% | 77 9% g9 @ A9
T4 o |ms a4 g e fagmft wgam,
FTET FAAGT & AT T AT AT AT
0T Fre & 74T T, o a ft A e
H Gt AT F AR FET TE AT FAT
AW FTFFTT HT THEAT FT &7 A0 %
WHT | THT AT FT AT FTZH AT
T BN , T ACHTE FgT &1 (eqfaq 7 gy
& | ZATE 7 7 AT AT KT AHEIT E, IHE
ATE § TCHTT T AR 7 Y ATHE &1 & AT
T Faw Are 7 Ars A &7 & 1 g A
SITTEHTE & T 97 &1 AT {9AT € qE AqFT
IR 74T 2T & | Ffeq § 98 fagza v
=rgan g o avet g Z § AT Y qAr
T HATE T AT 57 A0 8, s awg
q T § IErEA F7 =7 9¢ = E, w4ty
FAHT 7 TV T TAATEA AT AFAT TG T 97 |
AT T2 & qea Fore © 9§ 4T 47 L,
IHFT FEETT FOHEE g £ 7 H
FERTE & T Trgan § i swwy = g4y
¥ % & epifanta w1 9T w0 AMfET
ATE FALAT T AT 1 SATAT F2A7 AT |
AT WOHT, T TG F AT AT AT & A
¥ evgr e g @

AT U BT H A IFE AW Z, 7
AR F9T & A qOFTE IR A9 A
BTIAAT & | T8 78 S Fi wae 1 FEe
F1 ATAT FAT § ) A AT FAYT H 40
Tt w1 frerrs w7 foar aar &, ar v
AT ZFL STE TH TTZ F ARC A1 AT FHL
Tare Al wr frewre #9601 AT AT
farfera @ &, ag amst o & o smei-
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[ T o SEE w7

o FT TR 2 AT a7 FEAT Ted ge
afafas A/ wrEEE TG AT T E
ST TSI W ST AT 21 VR @, A A
¥ T @1 g1 QT AT I AW KT AW
2 fr e srre i v S A
AT ¥ oA W g A | oaRrT a7
TS |TE 3T W T v ar R ag
F fau afges v guft 1 gafaT §
FEETT § FgAT TEan g 5 g6 Afaara |
gera woF 7 e & fan gy Fmw
F1 afasre frar =vfgh 1 gwe st
&1 FE a7 47 f7ar & 4 IAE oF %
are 1 a7 7 £, 5 gre ga IO
ST T FTH A9 T afrEre T A § oate
oo o firr 0% I faer O 9T AT A
2 EET §

qr=rAT FHFAT JIAAT H A 7
W, frozesg oo i 37 s T 4741 H A1
AT TS {19 o &, 37 2 2
H o e Afgd | S oA oura gq faer
& ot g avs B A g A e
o7 {Ed S T I oA OH=F 1 fenaE a7
oy qv 1 s A AT AT A A F
# vz F At gwftg v g B s ST
FT ATHT AFE TAFRN AT TETL H AW
AT AT FTA R AL T AYT T COHATET
FT wEAT § ATT FE nfaE wawen §
TRV Z7 FTT A ATEC TG TG

AT & oz w2 g § i e
¥ ST T AW AT IR E IAR A
T ST F1 4947 § A1 ST aifE
AR Awrl &1 T 0w g%, FeavaA
MET T2 qF AT W ANG FATE TT F
AT AT T A qATT FAET @Y Gy
T @, FEEr e g 2% | gowre A A1
qg AT f7aT ¥, IAEr 4g wrEAr g
ST 77, TqET &1 AMAAT AAT TF AT
A H FATIAET FT ATIAT FT ATAT FY |
FTL AT T AL T AR IS4 A9 EY 59

[RAJYA SABHA]
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FT GG | FAS AT F0 T FEPTET TY
TIEAT F1 g9 FAwET Ave g & ) 99
FAT AT ag ara fRavd fregw g
azrar =g s g =rar w1 grgfwsar 8
ST FTfEd | IR A oAy feafg Ay
wa F7 T w7 A fzar & agify Fw
i aror favwes feafa qareraf 20

AT [T FT SME-FE WETE
faez fada s famy ST wgy 2, 7 <o
¥ favg fara g fm o vEy & AT
TH AR T FL FRE-BIE FTAEAT AT T
Faom § favg §1 s 3y
TU F AT AT ®T A WHA g A AL AT
% AT ATV ATRIGT TS g1 wEAT & |
wfag & gore & fagaa s=u fr =
TEATE & ATA W S A fm 2, 3w
VAT BT FHFIT FON aifm T o
ZATE AT H AT F AL AR F, T AT,
g forg. Ty w0 frer a% ) g A
FEATE

+ft aaw fewte (397 9%) o IT-
qATEA WEEA, A1 Tag T 7 o we=a
iy fmar 2, 5 fam & 59 awqams 74 g,
FqifF IR OF AT ZH AR S fa,
farers ZTeT AoaTe &1 o Ffw Afa F, F=nr
Hifar & ai'te gt st Feafa aaemrdT 7 gare
y WG TE R, I AT FW A9 fa=e e
T qT |

T, frgd 39 At & g wgaw
grar a1 fF gw A & e § sen-faaiT
1y & A gud Ff & g § FT
quf &7 At & | g F AT FT I 99
TG % TGA TN F A gH A TFA &
A g dad B sren-fra e a7 2 s g
FH AT ¥ AW qEl WA g2 | afEw
W oAl A T AT A9E H A g|
¥ e faaard 3 w2 & s A faaend
X &, 0 g W g ¢ ol 5
T wrAe 7 AT 1 g faerger swsr
g E
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Zw @ it g aa At gfo #ifa
FT AT T &, a1 & arfar aEa 7 Fwgar
argar g £ 7z am a8y & B arsg e A
To0g A, AoEl AT A AAZ O AT F
UHE FIATT AZT SET T AZT T | A
FAT ATT SR AW 1 FAAT q54 & 6
gfoa #ifa 3, ag frae wra sasr as
TEEE W E ! # gy gAw wdw w
S5 R AT FEgAl Tgan g oosgh av AT
gifeast aga #0 & | aeaTT 7 S FAH qE
1Al Fearad ag & fadfas #, g
AGT F AW T AT FH FAIT ISAT, IH
FHIH FT AT 3T AT07 A I3l 5075 arer
ST FTHT 4T, 9T A TG EeET 4, S
IS g v S7 AT a4 A7 5 a9
T @aT F7 @41 f5 are T F ghea wify
grars 2, sfea g

7w F AT F o A9 AT A FEAT
JEar § | q@ a2 fF oo
T AT T 9T, a7 I AT HIE T91
HAT Tfeq STAETAT e 4| TEE g
R R AR s U EARAR A AR E T
12—14 AT & FOT F1 AT T T@T E,
JHAT TTAT FIAATTE 2 | 12 I F a1
STATH WAT ST A e A 5 gW ae
sraferAT s o &y arfzy 9t @ 359
qolg 4 IAF ATZ 4 IAAT SraTHFRar wgET
A e, afw o At StEr @l o ge-
woft St 7 gt B Sf faoreft & Y2 § wed
femifedy avdr o @ 2 fawet § =
Fam & fao gae & o ad F fan gy
&1 St T fadT oTET € AT IHA AT -
Tz giAT & SEH T T & 1 g & fag
qAFN L HGT F A A & @7 st
&\ T | Arg A OFE FAN § A
fora =z s @ g s 73 FART F fA0
FAT A T AATE L 2 1

A, 74T 21, fm i o= e a6
adr i wedt 7, F 0 s £ | 0 Al
A &, g &R & e AT sEE 2
ST J1 I9% T Bl &l | A StEar

[1 SEP. 1972[
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AEATE 7 A= F qesfr e i
F arz A1 faar Ty s sfmae 27
SE @F T AT ag adm 3 0wady
¥ W F ATT T 30 By § faraar
T FTEAFRTT AIEAT 2, Fa7 THT a0
faeger «dt Grrorn 21 vy ZgaA
& A1 A9 & 9 Gt 787 frerar 2, e
ATANET FT T A7AT & FAT T 2 )

SET A AT FT g &, A (e
1T F FHAT | 71579 3) AT & AT TAAHE
F TS FY g7 § 97 I9F wged 1 A
T2 At ar A A A a7/l
S FT E 1 ST SrEam A
A& & frawit &1 a7 & 1 919 3w g
1 TAE § 49T 74 & | AT AT 09 50 97
T FTEEH @I, AT AT FToEAT F
FeAd AT 6T AT AIZT 7 o F1 ) G
g ATZT { TWE F7a F A1 g9 ZHT
FITT ORI FTH] A AT AT |

® TR @ 7 TE TEay A f o Aw
F e F1 AGHT HAST § aArAr o v
afers FRT T )\ { ow T wwr aE
e § & @ a deww 9w af@w
AT W ET 1 GIT9E q927 7 T AT
famr Fef - F aga & 7gar =nfzn
fr w1 gew g8 & fogwe gww A%
# st gfw afgafadt &, 721 07 #7184
ais wwar At & @ 9@ frear 2

U% WA aFeq o 20 woar et
foreraT 21

it e fawiie . qie sy faer & AW
20 wqgr frar @w dro fawfaw
st 7 (e 20 w1 41 ot T &
A9 a7 &1 4 o 72 &, 9F fa Al &
AN FT qTAT AT AEE FA 81 418§
AW gATE |TEIT wdTe fog 4 avg 8m
SiT 39 FT TEAIS FOA G, AGA TET
T 4 & T TAHE w aTd dga
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[ =it wae fEsii )

w7 & | TSN FT A AT FT Al g1 AT
ST AT & 1T WEATE F AW g7 Al
% AN qga &Y o ot 7% &, b wfw
AT & 2T, TE, AT A1 g4 Fr &
W A T AZ T § AT A F AFEAT
¥ W ¥ T AT @ qF T g as
Fiferr & 1% ATFT A 8 T fFETe w7
fearr &, srafs wist 10 =97 ¥ 47

W71 wgAr a8 & fF o aw ey odr-
Foacer qArgaw &1 fafraw
gred fewr  Adl wGr, a@
goftza 747 faer arem & | q| AR €
fp ST 29T TiTFe T FHTE 8, 90
Ay wrEre g 1T 431 fear s, W
¥ aw g A1 WA En, W arton se
¥ forrr vaaTE v £ FaErwAl aet AT
feft 7 wEdifor 7 & 1 @ I
wrdfeoen ¥ am a1 T | )

sfre, TFERl F ATC W A4 Qe F
g7 | & ot 07 72T 9v f garar sfronodto
TH AT AT G AT F | THA Wi A
& fon o 7@ AEAR AT AT &Y S )
T WrgdE {4 ¥ N A qH 5y
FEAT TGI ¢ AIH AGAC qHET F A
W e & A § afafwmaET, foaed,
Fword 24, smaterEd, e & am §, -
fao Iuwr g fifar | afeas fwee &
AT HIE 4 FATT FUS &YAT sA97
& | # A 0 S7E 3 it e {
aum WA aTdr & | A F dgaaa §
T Fg FCH HTET qHT TE ST AqTEq,
feee T srrrwr e faE F v 7
fre Faedy #1 40—4 2 T30 &, fit
52 g7iee ¥, freft 7 65 Teiez &, faer
fra 7249 & 65 wxle o 2, srafs
TTEA= FFT § AHA AT AT 91 T F,
ST TREET FAfAEY A @ s
G 7 &, ey A e &y o it

4 P, M.

[ RAJYA SABHA |
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AT & IR AR A AT AT E ) gH AR
# u faa ol o= far €1 9 frgd
v wrel] 3w T I AZTATE 1 ' 68-69
¥ oo 59 wTAr 9T 3 AT, 70-71 H
75 BTAT T &7 ST 727 50 TAT 9y &
TEAT, UF T AT ALAN 9T 19 |, 98
WEl qrE wET & | a1 A qEl 200 FE@T
WY & § SATET A7 WAT | AOTHT T 007 799
AT FAT900 FaT & 71 &, Al e 7
freran @ 1,800 w997 29 # | FETST TG
gvar 2 fr Tarea T % T aga ot @ | faedr
% gogrodiTo®To F1 ®ifew ¥ 57 #,anfwar
AEA F1 ATX GO0 4% AX F IFA 2T
qUEeE WTH WL WD OIAT 9T SR
T8 ST ¥ T gad Frar ar # I
TR ®, TH HIT FAAIGT K1 A X/,
#q oft a8 S & gra BT | IEF qArfAw
*72 % we ax fafawr fFaamaes @
F wfYe FV U, WL AAK A IHHE F R
o "80-81 aw v fafws femmaiza
AT & ag Wy TET Y T | ST T
TE & | WEET A wESt F, 74T AT AT
F, & AT AT F | A A9F Fe §
230 WY 25 e fafar sy ofr &
AT wafaeEw & wre i Av faelt v §
areft 20 w0 Y & forat amrAT w9 8
25 |IST T ATHET F qTE | S(TSr HY FAX
9 {FET WA TH §, TgrEl ¥ Gt A
0#, & gt & 9 F1 T 9@ 7 aro g
25 A & A% 9 gW fasaw st aer
T § SATET AT |

ATUPATIHE F AL F A1 &7 7191 g4
4v | WL wrE " 9 F Fr v oar 4
g AT ARTT E | FHTE AT 5 F -
gz AT AYodTo fifx arga 7 uF ferer oy
2 Saw wgTE fF 150 % 200 fafar
T AT 15 FUF H 20 FUT A=A 9F
& Sit o T § A S o § 6
FART EATARE A 2, Foe & | o,
g feafer s & gre o T & e
VAT g AT AT AT ST F 1 48 AF ANy
T\ A2 & o 9 q Fw A 1919
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[1 SEP. 1972]

Agricultural and 158
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W HEA I AT AT ST T wgw 7 7 | 14 w7 7 e ) 7wy aw # wuw wdl

foreslt A7E oY, 370 FHA AT S FT 07
AT a1 % T F e Fary ag f frae
ALY FT AT T A TAT A AT | T FOAT
#1 iy A ot | sraETE o i ag
F1 qE w1 F e gz, e e
e AT Fifere 37 4 fr 04y g7, Al
FfFaed’ ¥ gw wdt o T A1 e
g1 TET 90 AT S AT ATIATSHT §oIHT
AT EA AT g E | A A 70 gAY
a1 75 FAT UL 94T g94 Sae2 faar
# AT Avrercl i, wfeT 2w I o uw
HiTzr T & a2 s a8 afr ¥ oA
ST E1 AT 2 wwE Y T g 2,
e gETaT § | F guT gFmEr ag
TEAT ATEATE | T FI1ET TAT AT & T2
I FIA T F ATRAT AT AT ey
AT SFEAT ¥ FeaaeE W12 41 13 Wi
SATET 4T | ST A7 FF 19 THE F FT
wE ¥ e gfear & wvEae &) HY Few
oF wEfeE 1 emd nEads 157 |
FE! AT AT BT R, TOH AH AT AE
e qfeer J9E7 % sSoraEd o ey afa-
a7 AT &, G Fmi of dafege 2, fawrer
2 AT AT F HUOT oy §, I a9 §
At arefe @@l &, W arfen awg oA
T, TET AT A1 AT i R gAH qiferfore
GET AFT TAAT ¥ | S2TH FT AT GO
faw s & w9 99 Difafesa s=fredam
TATET FHT & AN AT fF G &) @9
TH T AT N 2 fF AT o AT At &
fero |t=mn 7=z 1 e #, s ae
T HETITSH @7 &1 0, g WAy o
HHI ZT AT, ATE oF oMo, HTEofTouHo
& ag n fafaam s 4 ag A w2 avat
§ qareT g1 AT | Afea 57 493 T
EF & ar3 dT AT A9 F aT f ag
T g0 o qrf AT gwd, smd
FEUAT F1 41 | AV TH AT 7 AR FFAT
TEAT |

%1 o Hr S 5w, Eeitn

TAT F—AT AR q5g 4 3,
Forereit & sy wrrrar 2, & 99F T H
ez woir a9 fe 14 & & ¥ g
ATt FqeEr A0 AT 4 owg faar fe
T ufema TurEr 9% T q9 T )
T HFF § 1A F q0A7 | dfeA g9 98
fewa w&f w3 i a9 31 Y -
Tergs F% T B TG & Aa |
frar mur 2, e IAH o qr FeE R
w1 At faar d s AR § 6 7w ¥9-
HET A qZT AT ATTRI FATET AT G270 AT
# oz w7 w3y ar By Y wH A 9T E,
;«?:ﬁr&ﬂ sy e fafraf = s
AGIFA

§ oF ara 17 oS HT AAT AEATZ |
gurer aga fai ¥ @ o f gw ofsws
YT F it ¥ Few-AAClen TR,
TARAMAT AATTEAT FT AHT, ATHA ATH
T faAl & Az @ g fF g st
#1, afems Fv & w39 A (e
BOFT TAGT TT 2H AT FT IAF A2 A
T FAT GEAT £ | A FIE A=aT AT T2 21
# ayfear arga i adm fran g, o= &
FE T A w7 Ay v afEs T
& S ¥ g, af T T o S
JAq FEAT A4T 7, qfeAww FAeT qoAr At
97, FYAT oW, SmE Fev SIS,
T FfaEr 7 99w @ §) ag faw
ST AT T ax agi @, afer
It will be ending in a fiasco.

g% avg TRl A9 A% ¥ & 8l
ST | g8 HET T qE F, UEIHE FHET
71 foie £ fw 24t gsfifaafar smmr @4
#fazer @y @ 7, & SR oF fErs
Ji aF FYATE AT ATAT HfG2T AT TF 2 |
o 77 feafa sy &0 A1 s st &
ZET T fRerar, AU T qAd, G-
Wz qaAr, 4 WA T gt a9
K_ﬁiﬂ‘mﬁ?%i

vF A7 Frrra 31 o9 AT A a9
wag T A1 fa & A d77 TgAr Sav 2
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| At g fapane |

SETH FT 29T FAF-FOA 6 TAT &1 00 &
AT AT WEATE 4T F I AFT A4 AeAA
FoArfeAl & @i weEr gE s
fir gw w1 Safon Foafrss &Y strr ) ST smo
gefow foeite 33 & a1 40 #90% & 59 781
BT 9FA, ATT AT 7 T 77 O
&1 AT A1 AT, g7 AT wOT BGAT AL AT
TEM W TTE  FOF A AT wAF ETGAT
&1 st wre fRT S AT S ew A i
gt | A7 az 9 g wfee &, 599 aw
AR AT F AT | GY T A YAOTALEE
& FoRT FYE B Z7AT TN

0% qTA AYT FTH wA AW g A
q | # v, w7 Fredy gt g e g,
afrr e A1 oF =ewE g Wifgy,
Fer dY ow @ g afgw ) arfon
A ZAT A% FaAv ¥ # f e ag
FH FVAT fa | o oRg Ay fer sy
F7 5o, vz TAar a9 difae & oamw
A F AT Y A TR BT
& aaifw afyfor % wrey o & o &Y & oy
Afman wagw wr 2T ) s w
arg & 7 oF g9 AT IRy araat &
AT ZOFI WA F | 12 T 2E Aradt uF
g F1, A1 faadr sty § 12,000 #F
ATAFAY B1 HEAT BY FAAT Wi v frf,
HAT AT AT 0 FAE A H{Yerr g &
At & oo waw 41w A siovEAT B
areg At wf 71z & warar 7 96 G wrize

o fir sr€odfTondo w7 #Y AT 4,000

ar 3 wfes g o # ) arEae deev
# af gre AT W OF g AW AT
famar &1 & & smaar 2 fr g difer
Fifsrm | ga @fan F omqr 7F
T AT 2, a7 IR FT A QAT av @,
# e s, S & wawan 7 fe oo @
o sfefasrae o a7 A 78 w90,
a0 T% FrE AT Zv avelt w@ & | i
marmﬂarﬂtgwrmﬁzﬁwm T

[RAJYA SABHA ]

Agricultural and 160
industrial production

g ar ifefasier wvww o o dife
Frfa |
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AT FOTAT ZI | A IH ARG TAT AR
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AT OF AT S AA AT ST FT GAT 1,399
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AT ZE, ALY TR 51 977 feermrdr
T7E AT FT E, AT W7 IA@F "
oz & fr ww-uw TE F w7 H ey g
A At e dar A g A7, gt e,
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72 fr o e & fafireed #) ot A&
TEAAT AT A4 E AV qgt el o F
AT T 7T FTH T4 277 & | wrgw fufeee
A gary ofvrey S ey F, IwF &
wTei oY el T AT Iy gor 2, Wl dT
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21 & et T Amw 548 Fan, A4ty e
ST § 39F 417 § | 47 a8 Ardr 71 feafa
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A1 Fz o fe 21 @ F gv gt #
areas faa somm s d@| gm0 M
wiEd 1 g% 72 & | g avEr o ware
q ST 2

AT A8 w7 A1 AT s F R gan
(Interruption) HIF FOT, TgaAdr #1 fweav
st & fawr gom 1 adi w3, w30 A agy
yufaeia & | SR agt wer gaw A
st &1 AT st w7 a7 s Fe aga
st faa &1 a7 &, |7 T 9917 48 0ARi #
HI AR A9A( 507 T (6T 10 =9 1 7
A

st & wg A7 3 Fa ¢ afaw
TFRTE IS B ATTH] AZA ATAAFAT 7, WL
THA HOA-ATG TH F I FR A AL AT
qgar % S v Aifvoez g1 ) S wrsor
FART 49 §, T TEES AT T A
gezede TSl @31 Star & sawr S
T aF AT 2 H GATAT 7 S, A AT
mveTAHE qEfee Gar adl g A
St T FA F 50 FUF W4T FT AA-
nAFeE & fag 41T 25 FIE w0 A OA
Fez 7 fau, &1 5% 25 w9re § & faawn a9
FAT IHF ATHS ATIA ATATT AGT, ATFA
ag T fr 3% 50 7% § 7 32 790
W IAH A G, YT AZ TG A
AT | T AT AT AATAT E—NF AT
LE e AR iR El I e AR e |
w2 & f6 Frd ow welmd gw sae w1
e foredr gwat WEl AT AATTEATAHT AN
¥ fam 7% | HAvea, 7z 25 W TF W=
ST A7 qEATRA ZIA1 YET, RIS wEY
HTHE FHTL AT TN 78 | ST 5T HATEHAT-
qHZ F,AEET gl W 2, amiE gwre
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FIRATE fo 77 AT AT GiAT AT A
A1 St gara wy fr 3 4 39 9w s
svgfEe 3 5t S auli 3 A § 3 Fae
TR 9% & 7 73, afeh  3a% w9 21 )
# mifear wEa #1 39413, 0F 317 § A7G
T AT, AT OF Fiwa gf 4 A7 7zt §4
Zar fF F wFRTE A &1 9wE F fao
@ T q, ITEN T HATEl FT FSHAE
AT AET AT | AZ ST F 9 A7 a1 7T 2,
Hfwa 59% 92 seawE F fan e e
Z)ar & =g g fr foasy fafar oo 2
I &9 ", T F19 H IARI E1 AT IAH
#ifwo | qfeers Faze T a1 F0E FH-
qET 47 T4 21 TE &, FF1w T A0 S
SR 2, TR AT aAEAE A I §
Hfew Fawr R faeam ad &, gaE
qaeEAE § A aferw ey § 918 59
(Faith) #7718 | a1 # =mang i a2
# AT @1 AETH T FEA FTOAIOR
qET WAGA 7 W FLAT FZ0 | AT AT
w4 SAEWAET O 45 g0 F, w0 AT
FICAAHT 7 AT AT AT AT AN FEer awa
W faedi @ asar 21 fagem agar
fafgsr sz @1 gFr Tfzo s o
A ¥ wfvaes gEr =rfgo ) o
ara faed) ot F1 347 787 2, Alaw 7
zor A7 onifan zegfes Av 97 97 F%
STT TE F490, A7 9 AT AT F{ AHET
F1 ZA qET F7 awer | Tg (et v GTE w1
ZT TEY & ATv THE A fum w7 w
FeArarT | § wigar § f6 avwr g gfez
¥ ag At wEATT Gy gAT F IHET T@ AT
faare %7 |

*SHRI N. JOSEPH (Andhra Pradesh ): Mr.

Vice-Chairman, this resolution makes it clear to
all of us that the problem of unemployment is
very dangerous. If we examine this problem
deeply, we find that according to the figures
supplied by the Hon'ble Minister the number of
unemployed persons is estimated to be 56 lakhs.
Out of them many are students matriculates,
graduates,

post-graduates,

w®vEE AT AEH AZAT ST % AT & FEA1 *Original speech in Telegu.
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engineers, doctors etc. Every year lakhs of
educated persons shall be added to this list.
Inspite of so many plans, I shudder to think
whether the government or anybody else will
be able to solve this problem of
unemployment without new approach.

Unless we examine this problem deeply
we will not be able to solve it. The govern-
ment are committed to establish socialistic
pattern of society and this policy has been
endorsed by the people. But how will this
socialistic pattern of society come about 7
There should not be any unemployment in
India. All those who are willing to work and
who want opportunities to work and those that
fit to work whether they are educated or not,
should be provided with jobs. The nation will
prosper only if this problem of unemployment
is solved I am doubtful about the
establishment of a socialistic pattern of society
if this problem is not solved.

The government should draw up a concrete
plan for the eradication of the problem of the
educated unemployed. I think, the system of
education prevailing in our country is the root
cause of this problem. The present system of
education is such that a parent rich or poor,
sends his child for education either it is
matriculation or B.A. or medical course only
for the purpose of securing a job for him. Both
the parent and the child are not happy with the
present system of education. In this way we
find that the poor, rich, lakhiers and
millionaires all do if with one view i.e. with a
view of securing a job. But it is not possible to
provide jobs to lakhs of persons every year. So
this problem of unemployment cannot be
solved.

I want to state emphatically that there is
something wrong with the present system of
education. Basing on the mental make up of the
student he should be developed. The system of
education should be such that the student
should not feel that the purpose of education is
only to secure a job. The Government should
take the necessary measures to overhaul the
present system of education. Only then we can
solve the problem of the educated unemployed
and not in any other way. j

Take the case of the poor unemployed
persons. In their case it is the problem of
poverty and starvation which they
should
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overcome by getting employment. The poor
parents send their child to school so that after
completing his education he may get a job. The
parents depend wholly on the boy to maintain
them. But we find the poor boy is not getting a
job while the rich is able to secure by using his
money. Both the parents and the boy get
frustrated. The unemployed poor boy in sheer
frustration and desperation roaming about in the
streets doing no work, takes to thefts and
dacoities . If none of these things is possible,
ultimately it ends in suicide.

I would like to state that it is not only the poor
but the rich also who are crazy for securing jobs.
In the case of the poor it is a question of survival
and existence. I want to tell you that in Andhra
Pradesh a 'rich agriculturist having 2000 acreas
of fertile land and with lakhs of rupes worth of
property wants his boy to study for the I.A.S.
and get a big job. Why is it like that? Can he not
live without a job ? Has he not got money ? He
wants his son to get a job because that job
carries immense powers. He wants to have that
power and rule the country. We all know that
every job carries with it some power or other. If
we can understand the power behind a a job we
need not go very far to seek the reason. We can
take the case of the power of bus conductor in a
nationalised transport system. The bus conductor
has got immense power to stop the bus and to
order anybody in the bus—he may be an
M.L.A., M.P., rich or poor—to get down from
the bus if he does not like the person. Nobody in
the bus is able to say anything to him. If that is
the power with an ordinary bus conductor, then
you can imagine the power available to the
persons holding bigger jobs than that of the bus
conductor.

Only the other day, the Members of Parlia-
ment made a hue and cry and shouted that the
Chairman of the Food Corporation of India
should be removed from his post. But the
Government did not remove him from his post.
The Chairman gives interviews to the Press
sitting pretty"at his post. This is the importance
of power behind a job and everybody, rich and
poor, wants to get jobs only for the sake of
power but not for food while the poor wants his
for the sake of the stomach.

Sir, I want to offer constructive suggestions
for solving the problem of unemployment. The
government should collect the property statistics
of each family and then fix a limit
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thereof whether it be 1 lakh or 2 lakhs in the
form of cash; land holdings or urban property.
Government should provide jobs to the educated
unemployed belonging to those families whose
property is below the limit so fixed, giving
preference to persons belonging to the poorer
sections of society. The government should not
provide jobs to those persons who belong to
those families whose property is above the fixed
limit. These persons have got money and they
do not require jobs. They should be encouraged
to start industries for the development of the
country. In this way they not only provide work
for themselves but also to the poorer sections
of society.

If new industries cannot be started in this
way then it cannot be started at all. W«were told
that there will be a ceiling on land and urban
property and sufficient compensation will be
given to those who are dispossessed of it.
Compensation is also given in the case of those
industries which are nationalised. In this way a
lot of compensation will be given. Where do you
think all this money in the form of compensation
goes ? It is spent in the black market, gambling,
smuggling, speculation in the share market and
in the usurious money lending business. Are you
sure that the money will not be spent in these
activities ? The government should encourage
the persons who are above the fixed limit to start
industries and this is the only way to solve the
problem of unemployment. There is no other
way. They should not be given any jobs.

Sir, I want to submit one more thing. The
present difficult situation is due to the fact that
the black marketeers sumuggulers and others
have increased the prices to an alarming extent
without any reason whatsoever and they are
holding the public to ransom. We are helpless
against their antinational activities them and
you can imagine how dangerous it is.

The only way to solve this problem is that the
government should take over the trade in
foodgrains, sugar, fertilizers and open retail and
wholesale shops and depots covering the remote
villages also. Every village should have a retail
and wholesale depot for selling these essential
things. The government should appoint the
educated unemployed like matriculates and
graduates in these depots and in this way the
problem can be solved. Prices also will be
stabilised to a great extent. They can hire mills
for this purpose of conver"
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sion of paddy to rice. They should declare that
only the government can purchase food-grains.

If the government does it in this manner the
middlemen and the black marketeers in
foodgrains will be wiped out. As every village
will be covered by retail depots the problem of
unemployment also will be reduced to a great
extent. Prices also will be reduced. You can
speak of socialism and there will be some
meaning in it only if you solve these two
problems. If you talk of socialism without
solving these two problems the people will not
believe it and feel that the government are not
making sincere attempts at socialism.

To sum up, I request the government to
consider my suggestions and draw up si
concrete plan to solve these two problems.
Foodgrains, sugar and fertilizers should be
nationalised. Every village should have a depot
for selling these things and the complete trade in
them should be taken over by the government.
Fix a ceiling and give jobs only to those who are
below the ceiling. Ask the persons above the
ceiling limit to start industries. In this way the
problem of unemployment and high prices can
be solved. The government should not worry
about the rich businessmen, mill owners as to
what they will do in the elections. The
government should solve I he problem of
unemployment and rising prices in the manner as
1 have suggested above and then our nation can
prosper.

Thank you...

THE VICE-CHAIRMAN (SHRI RAM
SAHAI): Yes! Mr. Dharia.

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI MOHAN
DHARIA) Sir, unfortunately....

oft gew wamr (fagre) @ Awe, gwat
AT AT AT, e A AT AT g 2, sy
YT W A |

YqEWETs  (*1 Tw sg™) - Ag
AN AR S AR AA A AT TE |

ot gewr WA cEw fH7 wa e |
g AT AE TR B

gqaATsae c a1% 7| g7 fafaee
7% & TovEl T %7 4g 4§ &
®E
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SHRI MOHAN DHARIA Mr. Vice-| Deo has not done due justice to our agricultural

Chairman ,Sir, unfortunately, today is the last
day so far as Private Members' Resolutions are
concerned. Therefore, if you want to give five or
ten minutes more for discussion, I have no
objection. Otherwise, this being the last day for
non-official Resolutions,this will not continue in
the next session. Naturally, the House may not
be able to know the views of the Government. If
you want to give five or ten minutes more, |
have no objection. But, Sir, 1 should at least get
twenty minutes to speak.

THE VICE-CHAIRMAN : Yes.

SHRI MOHAN DHARIA : Sir, even though
I do not agree with the contents of this
Resolution, I would like to thank Shri K.P.
Singh Deo for giving this opportunity to the
House to discuss fully the failure in agricultural
and industrial production in the country which,
according to him, has resulted in creating more
unemployment and rise in prices. An
amendment has been moved to this Resolution
according to which it has been stated that those
who are unemployed should be given some
allowance and, at the same time, essential
commodities should be made available at
reasonable prices to those who belong to fixed
income groups. While moving the Resolution
Mr. Singh Deo has taken the stock in detail,
quoting all possible figures and naturally most
of them are from Government records. So I do
not want to challenge the figures. While 1 was
listening to his speech I felt as though I was
going through our own document that we
produced and presented to the House after the
Mid-term Appraisal of the Fourth Plan.

The Planning Commission and the Govern
ment have very fairly conceded to the Housg
that the Fourth Plan envisaged a target of about
8 to 10 per cent of industrial growth. However
it was not possible and the industrial growth wag
between 5 to 6 per cent for some years
Thereafter we have seen that there was further
stagnation but I am happy to say today that
during the past few months, as per ouf
information, there is a new activity and I surd
that with the several measures that are already
undertaken by the Government and by thg
Ministry of Industrial Development it will bg
possible for us to again bring proper speed and
proper pace so far as industrial growth i
concerned.

Mr. Singh Deo has also criticised the agri-
cultural production in the country. When I was
listening to his speech I felt that Mr. Singh

progress and particularly to the agriculturists in
our country. Agricultural production which was
to the tune of 5 crores of tonnes in the year 1949-
50 has gone to nearly 10.78 crore tonnes in the
year 1970-71, and when the production has been
more than doubled, to say that we have not made
any progress whatsoever is challenging the very
reality which exists in our country today. I do
understand and I do appreciate that while we
have made good progress in the production of
cereals, it is true that the commercial crops—
may be cotton, may be oil seeds, maybe
sugarcane, maybe jute—have suffered, and I
would like to point out to this House today that
the Government has immediately taken note of it
and several programmes have already been
introduced by the Government in order to have
better performance and to meet the needs of the
country. The various crash programmes for
cotton production which are now under
operation have been progressing very well, and 1
can assure this House that within two to three
years to come this country shall be self-sufficient
so far as the cotton requirements of the country
are concerned. It is really an irony of fate that we
had to import cotton worth Rs. 90 crores year
before last but because of the crash programmes
we shall certainly make headway not only so far
as cotton is concerned hut along with cotton of
oilseeds, soya bean, sun flower and also jute and
several steps have already been initiated by the
Government. This House may be aware that we
have accepted new science and technology and I
can say to this House today that there are 27
districts which produce wheat and the average
yield is about 20 quintals which can well
compare with areas having the highest yield in
the whole the world record when our farmers
though uneducated, have creossed the world to
say that we have done nothing is perhaps our
ignorance or perhaps not admitting the realities
as they exist today. The various programmes
which we have enunciated or which will be
undertaken in the remaining period of the Fourth
Plan and the Fifth Plan will be such that the
requirements of the country, particularly of the
essential commodities are fully met. Because of
the drought conditions in the country to day it is
true that several strains are being faced by us but
why should we not feel happy that we have
stopped imports of cereals from foreign countries
and in spite of the stoppage of imports we had a
stock to the tune of nearly 9.5 million tonnes in
the country by the end of last year and it
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is because of the mopping up of this buffer
stock that is has become possible for us to face
the current challenge.

SHRI PATIL PUTTAPPA (Mysore) : How
much was imported in 1970-71 ?

SHRI MOHAN DHARIA : I cannot quote
all the figures just now but I can say to the hon.
Member that the Government had announced
that after 1971 we shall not import food from
outside and as was assured by the Government
on the floor of the House I am happy to say that
after 31st December 1971 Government has not
imported any food and it is the determination of
the Government not to import food but to
produce whatever is required by the country
even though we are faced with the massive
challenge of population.

SHRI PATIL PUTTAPPA : Just tell us how
much was imported in 1970-71.

SHRI MOHAN DHARIA : Please excuse
me. [ am not here to reply to all questions
because 1 have not got that much time. As I
have said, my hon. friend should be happy that
as was announced by the Government, as was
promised by the Government, the Government
has fulfilled the promise and it is for all of us to
see that the country is not again required to go
to any other country to meet our own demands
so far as food and cereals are concerned and the
Government has taken proper steps in the
matter.

Regarding industrial production I know
that industrial production, as I have already
admitted here, was not according fo the
targets that we hade fixed in the Fourth Plan,
but why should we not again feel happy that
during the past 20 or 25 years since indepen
dence it was possible for this country to raise
the required infrastructure for all possible
industrial progress in the country. Is it not
a fact, whether it is steel, whether it is power,
whether it is transport------

SHRI PATIL PUTTAPPA : Costliest steel.

SHRI MOHAN DHARIA : My friend will
kindly bear with me.

[1 SEP. 1972]
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SHRI MOHAN DHARIA : My friend will
kindly listen to my views first before he
criticises. Whether the steel is costliest or not
the basic question is whether this country can
produce steel indigenously. If we want to
produce steel indigenously, how the mechanism
could be made more cheap is a different
problem.

Sir, let us not forget that it was after the
Second World war, when the prices of these
basic machineries had gone higher all over the
world, it was at that time that we had to import
all these new machineries from foreign
countries, and naturally it had brought about
some drain of our foreign exchange and also
had created several other problems. When
everybody says that we have done nothing, that
this country has not progressed, lam here to say
today that it is because of our efforts, it is
because of the efforts of the people of this
country during the past 25 years, that this
country has been able to raise the infrastructure,
and I have no doubt whatsoever that with tiie
present efforts in a planned manner this country
is determined to progress, and it shall achieve
the progress as has been committed to the
people. Sir, why should we lose that confidence
in ourselves. .1 just cannot understand.

SHRI BHUPESH GUPTA (West Bengal) :
Your points are very good but for the quorum
in order to draw applause.

SHRI MOHAN DHARIA : Sir, I do not
want any applause. My only submission to the
House is : let us try to understand ourselves. If
something is wrong, I am going to speak about
it. Yes, there are several things so far as our
industry is concerned. Why we are facing all
these shortages and shortfalls today ? The
reasons are obvious. There are shortages of
inputs and raw materials. There is the shortage
in rinning all our capacities to the fullest extent.
Then steel, raw cotton or sugarcane, such sort of
basic raw materials were in also shortage.
Besides, there was the power shortage ; enough
power was not available. The railway
movement, the movement of wagons, and the
transport system has also suffered somewhere.
There is the industrial unrest in the country.

SHRI BHUPESH GUPTA But the
market is flooded with Ministers.
SHRI MOHAN DHARIA Yes Sir,

There is no shortage of inputs required for
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Mr. Gupta there is the industrial unrest parti-
cularly in the area to which my friend, Mr.
Bhupesh Gupta, belongs, and the industrial
unrest all over the country has also resulted in
bringing down our industrial production, and
at the same time the rate of savings and the rate
of investments are also one of the causes for
the present shortfalls in our industrial
production, which I am here to fairly concede,
and even in our document regarding Midterm
Appraisal of the Fourth Five-Year Plan we have
stated all these things very categorically. But,
Sir, immediately  after identifying all these
problems the Government has immediately
taken some important steps in the matter. To
meet the shortage of steel order worth Rs. 200
crores was placed to import steel in order to
fulfil this basic requirement in the country. It
was announced in the House that we shall set
up a steel bank. Accordingly a steel bank has
been set up. An Industrial Reconstruction
Corporation  to take care of the sick units or
the .likely sick units has also been established
in order to see that these units do not lie idle and
the industrial growth rate does not suffer. At
the same time there were questions, there
was criticism and, 1 may say, valid
criticism, against our  public sector. My hon.
friend from the other side, with all his love for
the public sector, was critical of the public
sector, because he felt that the public sector
should show a proper performance. I entirely
agree with Nawal Kishoreji, and may 1 say
that a committee under the chairmanship of a
Member of the Planning Commission,  Shri
Pathak, has already been appointed ?  They
have been visiting several public sector units,
and whatever are the difficulties or the
bottlenecks, they are identified. And the
reports do not lie somewhere in Government
offices or on shelves. Proper action is
immediately initiated on order to see that the
public sector does not suffer and ,we get
proper returns from the public sector. Sir, we
have invested to the tune of Rs. 4.500 crores in
our public sector excluding railways, and posts
and telegraph offices. If we include the
railways, posts and telegraphs, all these
communications, the investment in the public
sector is to the tune of Rs. 9,000 crores, and if
we do not get fair returns from the public
sector undertakings, naturally it can create a lot
of repercussions.

SHRI BHUPESH GUPTA : It is Rs. 4,600
croses or something.

. SHRI MOHAN DHARIA : Yes, I said
including Railways.

industrial production

SHRI DAHYABHAI V. PATEL : If you
ensure a fair return, it will be a great relief to
the country.

SHRI MOHAN DHARIA : At the same time,
let not hon. Members forget that when I say a
fair return, it is not necessarily benefit in terms
of cost and money. The social benefits also shall
have to be taken into consideration. I have
mentioned in this House, if I mistake not, that
this HMT watch I purchased in the year 1962 at
a price of Rs. 106 only. I remember the
equivalent watches which were then available,
foreign watches, may be smuggled watches, in
the Bombay market were costing nearly Rs.275
orRs.300. This watch was available for Rs. 106.
Under these circumstances if HMT suffer some
loss, 1 think society should adopt some other
approach while judging the performance of
HMT. Fortunately HMT is not in loss. Similarly,
look at the antibiotics manufactured at Pimpri.
Before their products came out in the market,
they were only produced by a monopoly concern
and price of antibiotics was to the tune of Rs.
4.50 per botlle. No sooner the product of the
nationalised sector came out, the prices came
down to nearly fourteen annas or Re. 1/- Under
these circumstances if the Hindustan Antibiotics
are incurring some loss, I think there also a new
approach will have to be adopted. Of course,
fortunately the Hindustan Antibiotics again are
not in loss. So, when I say a fair return, it is not
necessarily in monetary terms. The social
benefits whith are now very much required by
the country shall also have to be taken into
consideration.

Points were made regarding the industrial
policy, licensing policy, import policy, foreign
collaboration policy and all these operational
policies. The Government has made it
very clear on many occasions and 1 would like to
reiterate that the progressive approach of the
Government so far as the industrial policy is
concerned remains where it was. There is no
drifting. Thereis no change whatsoever. The
Government is committed to the country and
naturally while having all our industrial progress
if should necessarily be related to social justice
that has to be rendered to society. So, there
is no change whatsoever. It is true that
the Government has taken some decisions regar-
ding the import policy, foreign collaboration
Policy, but they are also made in the interests of
the country and to accelerate the pace of
industrial development.
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SHRI BHUPESH GUPTA : Whatever
Government does 1 have not heard it is not in
the interests of the country. Have you heard
anything from the Treasury Benches which is
not in the interests of the country ?

SHRI MOHAN DHARIA My hon-
friend should always remain assured that
the Government functions for the country
naturally whatever it does is bound to be in
the interests of the country. How can we
think of anything which is against the interests
of the country ? Naturally, how can we say
that we have done something against the
interests of the country ?  We will never do it.
Mr. Bhupesh Gupta may rest assured. There is
no drift in the basic policy. We would not
like to have any change or any drift so far as
the basic policies are concerned. On the
contrary, in order to achieve the socialist
objectives that the Government have pledged to
the country, it shall be the endeavour of
Government to march in that direction. At
the same time, the present hesitation, the
present  uncertainty, that feeling  should
never remain any  more. Naturally the
policy of the Government shall have to be
categorical and everybody should be in a
position to  understand what are the
policies of the Government. It is in this
context that the Government is well
aware of the present shortfalls in rate of
industrial growth and the various operations
undertaken by the Government are for acce-
lerating the pace of industrial growth in
the country. I am speaking on the basis of
the results that are now coming up. Sir,
it was again asked while having these
industrial expansion, what have you decided
about the prices ? Is it not true thatthe
prices are soaring very high ? I am again to
concede that the demands and suggestions of
the hon. Members deserve all possible
careful consideration, and I can again assure
the House that the very exercise is
now going on in the Planning
Commission. 1 can assure the Members that
the Planning Commission is now engaged in
identifiying the various essential commodities
and articles . . .

SHRI BHUPESH GUPTA : I have no
doubt about it. The gymnastics go on. That
also we know. But the national health is what
we are concerned about.

SHRI MOHAN DHARIA : It is not only
that gymnastics are going on in the
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Planning Commission, but some steps are
already taken by the Government in the matter;
but the problem is too large. We have already
taken up these problems. Unfortunately the dry
condition in the country was a great menace. It
was possible that Kharif crops would have
suffered like anything. Even according to the
present estimates we may have sufered to the
tune of 1.5 crore tonnes of foodgrains because of
the bad kharif crop but Government
immediately energised and mobilised itself in
order to see that we retrieve the monsoon crop,
and so far as rabi and summer crops are
concerned we took measures to overcome the
deficit through various schemes, and I am
rfappy to say that all State Governments have
given all possible co-operation and all possible
measures are being taken to see that the rabi and
summer crops are properly utilised in order to
have these deficits made up. Naturally the whole
energy had to be concentrated on these efforts.
But regarding the present prices and rising
prices I was mentioning to the House--It is not
that the Government has taken step now only;
immediately after the last'elections Government
had appointed a Committee under the leadership
of Mr. Swaminathan, the Cabinet Secretary, and
then afterwards ..

SHRI BHUPESH GUPTA : Mr. Swamina-
than was to examine the rising prices ?

SHRI MOHAN DHARIA : He has already
submitted the report. When we realised that the
immediate task was to mop up the surpluses in
the country, the Food Corporation of India was
made available with sufficient funds, and that is
the reason why the Food Corporation of India
could procure foodgrains to the tune of 9.5
million tonnes.

SHRI A. G. KULKARNI : What about the
Chairman of the Food Corporation of India ?

SHRI BHUPESH GUPTA ; You should
know that the Food Corporation of India has
not fulfilled its own target of procurement.

SHRI MOHAN DHARIA : Mr. Vice-
Chairman, regarding the functioning of the
Food Corporation, it is for the Minister of
Agriculture to deal with. My point was no
sooner the Government recognise the need of
mobilising and mopping up the
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surpluses in the country than enough amount
was made available to the Food Corporation and
to the Ministry of Agriculture so that we may be
in a position to face this difficulty or this sort of
the present calamity, and it is on this
background that enough amount was made
available to the Food Corporation and to the
Ministry of Agriculture, and that is the reason
why the Government is in a position to meet the
present challenge. The problem was one of
identifying the essential articles. The essential
articles have to be indentified. After identifying
them how do we procure them? Then, how do
we distribute them through the public
distribution system ? These are the measures
which shall have to be taken. There are 125,000
fair price shops in the country. They are not
enough. We shall have to raise the number of
these shops all over the country, in every
State.

Without building a better distribution system
on a massive scale in the country it will not be
possible for us to meet this challenge. It is on
this background that the Government has
already initiated . ..

SHRI BHUPESH GUPTA : Half of them do
not work at all.

SHRI MOHAN DHARIA : 1 know, and here
comes the responsibility of the elected
representatives of the country. I would like to
appeal to all the Members of the House that if in
our own areas we could take care that there are
proper fair price shops functioning and if they
are not in existence, if we create conditions
whereby these arc properly constituted through
the private sector or through the cooperatives,
we can meet it. It is the real challenge and
without the people's cooperation without
people's active participation in this movement, it
will not be possible for the country to meet this
challenge. I feel, so far as the distribution
process is concerned, it cannot
be the responsibility of the Government only.
Yes, Government shall have to take firm
decisions and make available the essential
articles and foodgrains, there is no doubt about
it. But at the same time if there is no proper
mechanism at the lower level, how will it be
possible for the Government to distribute those
articles and commodities ? At the same time,
may [ say this "? While 1 was speaking
regarding industrial unrest, | made a reference
to you, Mr. Bhupesh
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Gupta, and your State. I feel in this country
today this spate of strikes and lockouts has been

hindering our progress and industrial
production. I have functioned as a trade
unionist.  Government is very clear—

Government does not desire to ban strikes.
Government does not believe in this philosophy.
At the same time an atomsphere shall have to be
generated whereby strikes are prevented and
without strikes and lockouts for at least 10
years, it should be possible to have better
industrial activity and progress. It is in this
direction that all efforts should be made.
Without having industrial and agricultural
production it will not be possible for us to
render social justice. Social justice and growth
should go hand in hand. There is no doubt about
it.

SHRI BHUPESH GUPTA : Why don't you
speak to the monopolists ?

SHRI MOHAN DHARIA : Sir, I have no
time today. I can convince even Mr. Bhupesh
Gupta. Government is quite vigilant over the
monopolists too and about: whatever preventive
action to prevent monopoly growth is needed,
Government is firm and Government will take
firm steps. The Industries Minister is very much
engaged in having his exercise regarding the
verious actions to be taken.

SHRI BHUPESH GUPTA : He has com-
pleted his jugai in Yojana Bhavan, he is now in
Udyog Bhavan.

SHRI MOHAN DHARIA : Whether he is at
the Yojana Bhavan or at the Udyog Bhavan,
Government functions as a team. On behalf of
the Government 1 can assure Mr. Bhupesh
Gupta and this House regarding the industrial
policy. Government does not desire to drift
anywhere. Government shall stick to its own
basic objective and within that framework it is
doing away with this atmosphere of vacillation
and suspense. Government would like to march
ahead. 1 would only urge that the Government
is very much vigilant regarding industrial
production and agricultural  production.
Government is constantly going ahead with its
own objectives. I would request my hon. friend
who moved the Resolution to withdraw his
Resolution.

Regarding the other points and amendment
when I get an opportunity I shall deal with
them.



